
GOVERNMENT OF N.C.T. OF DELHI 
REVENUE DEPARTMENT: PARLIAMENT CELL 

5, SHAM NATH MARG DELHI 

No. F.11/1734/DC/PCVS/2022/ gI} 
Dated: 22.03.262 

To 

The Dy. Secretary (Question Cell), 
Delhi Legislative Secretariat. 

Old Secretariat Delhi-110054 

Sub: Reply to Vidhan Sabha Unstarred Question No. 47 fixed for 24.03.2022 raised by 
Hon'ble MLA Sh. Prakash Jarwal. 

Sir 
Please find enclosed herewith the 100 copies of the reply in respect of above said 

question for further necessary action at you end. 

This issues with the prior approval of Competent Authority. 

Yours faithfully, 

Encls : As above. 

(Sharad Kumar) 
Sub Divisional Magistrate-lll (HQ) 

SHARAD KUMAR 
Sub-Divisional Magistrate (HC 

Govt. of NCT of D�lhi 
5, Sham Nath Marg, Delhi-F 
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DEPARTMENT OF URBAN DEVELOPMENT 

NOTIFICATION 

Delhi, the 20th November, 2019

No. F7(128)/DLB/2019/000580156/14600-15-In exercise of the powers conferred by clause (a) of section 

507 of the Delhi Municipal Corporation Act 1957 (66 of 1957), the L. Governor of the National Capital Territory of 

Delhi is pleased to declare that the areas of villages mentioned in column 3 of the Schedule below and falling in the 

revenue estate/District mentioned in coluinn 1, hitherto part of the rural areas, shall, cease to be the rural areas and shall 

be deemed as Urban areas, namely: 

SCHEDULE 
Name of Villages - North DMC- 

31 Villages 

Particular of the Area proposed to be 

Urbanised 
Name of District SI. 

No. 
4 

2 3 
The old Abadis as well as the entire 

QutubgarhNorth West Revenue Estate of the said village 

declared as urban 
-do 
do- 

Jaunti 
Garhi Rindhala

Punjab Khor 
Pooth Kaln 

-olo- 
4 

-lu- 

-do Mubarakpur 
Nithari 
Begampur 
Holambi Kalan 

Jare wali 
Narela Maluwpur 

l 

-do 
3. 

9. North -lo 
10 

-lo 
. 

-do- 
12 Pansali 

do-
Mamurpur 
Sannoth 

13 
-do 
-do- 
-do 

14 
5. Brwala 

16. Narela -do- 
17. Lampur 
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18. Narela Bankner 
19 Bankner -do

-d0 20. Kureni 
-do- 21 Shahbad Daulatpur 

Prahladpur Bangar 
Bhorgarh 
Jhangola 
Hiranki 
Bakhtawarpur 
Ghoga 
Singhu 
Holmbi Khurd 
Khera Kalan 
Tikri Kalan 

-do- 22. 
-do- 
-do- 

24. -do- 
-do- 25 

26. -do- 

27. -do- 

28. -do- 

29 -do- 
-do- 

30. -do- 
West 31. 

South DM1C-
29 Villages 

Deoli 
Chattarpur 

Saidullajab 
Rajpur Khurd 

Maidan Garhi 

Satbari 
Sahoorpur 
Gadaipur 
Aya Nagar 
Jonapur 
Dera Mandi 
Bhati 
Sultanpur 
Asola 
Pul Pehlad Pur 

Jaitpur
Tajpur 
Meethapur 
Molarband 
Aali 
Kotla Mahigram

Jharoda Kalan 
Kapashera 
Mitraon
Salarpur

-do- 
South 32 -do- 

33. -do 
34. -do- 
35. -do 

36. -do- 
3 O- 

38. -do 
-do- 
-do 
-do- 
-do- 

39. 

40.
41 
42.
43. -do- 
44. -do- 

45 -do- 
-do 
-do 
-do- 

46.South East
47. 

48. 
49 -do- 

50. -d0- 

51 do 

52 -do- 
53. -do South West 
54. do-
. -do- 
56. 

-do 
cdo- 
-do- 

Rangpuri 
Rajokari 

Samalkha 
Ghitorni 
East DMC- 

New Delhi 

59 -do 
60. 

19 Villages 
Mustafabad 

Gokulpur 
Ziauddinpur 
Sabhapur Shahdara 
Karawal Nagar_ 
Johripur 
Sadatpur 
Biharipur 
Khajuri Khas 
Mirpur Turk 
Garhi Mendu 
Babarpur 

-do-_ 
North East 

61 -do-_ 
62. 
63 

-do- 

-do 
64 -do- 

-do- 
-do- 

65. 
66. 
67. 
68. 
69 

-do 
-do- 

-do 
70. -do 

-do 
72. Shahdara 
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